
Date of 
receipt

Amount claimed Amount of claim 
admitted

Nature of 
claim

Amount 
covered 

by
guarant 

ee

Whether 
related 
party?

% of voting share in 
CoC

1

Carlton Woods 
Realtors and 
Promoters 

Private Limited

25-01-2025          2,79,94,250          2,79,94,250 
Unsecured 
Financial 
Creditors

No No 100.00%

-        -        -                     -                    

Debt Assigned from 
Mr. Rajdeep Jain, 
intimation received on 
25-01-2026

2
Mr.Sushant 

Jhamb
12-11-2025          1,06,00,000          1,06,00,000 

Unsecured 
Financial 
Creditors

No Yes 0.00%

- - - -

3
Mr.Piyush 

Jhamb
12-11-2025             85,49,000             85,49,000 

Unsecured 
Financial 
Creditors

No Yes 0.00%

- - - -

4
Kartar Saini & 

Company
06-12-2024          1,76,13,362                          -   

Unsecured 
Financial 
Creditors

No No 0.00%

-        -        

       1,76,13,362 

-                    

5 Daisy Jhamb 10-12-2024             98,53,631                          -   
Unsecured 
Financial 
Creditors

No Yes 0.00%

-        -        

          98,53,631 

-                    

6
Nirmal Sagar 
Enterprises

10-12-2024          4,92,05,273                          -   
Unsecured 
Financial 
Creditors

No Yes 0.00%

-        -        

       4,92,05,273 

-                    

7

Carlton Woods 
Realtors and 
Promoters 

Private Limited

10-12-2024             70,89,205                          -   
Unsecured 
Financial 
Creditors

No No 0.00%

-        -        

          70,89,205 

-                    

6
Wellknit 
Fabrics

10-12-2024          2,11,25,832                          -   s No No 0.00%

-        -        

       2,11,25,832 

-                    
Total 15,20,30,553       4,71,43,250         100.00% -        -        10,48,87,303     -                    

Amount of 
claim under 
verifica- tion

Remark s, if any

Annexure-4
Name of the corporate debtor: Jhamb Enterprises Private Limited; Date of commencement of CIRP   09-09-2024;

 List of creditors as on: 22.04.2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in ₹)

Sl.
No.

Name of Credi 
t-or

Details of claim received Details of claim admitted Amount 
of 

continge- 
nt

claim

Amount 
of any 

Mutual 
dues, 

that may 
be set-

off

Amount of 
claim not 
admitted


